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has been fixed by NCERT as the maximum
rent for hiring private houses in that area.

(c) This benefit has not been denied
to low-paid employees, but in the Hauz
Khas—Green Park area suitable private
housing for these employees according to
the norms fixed is not avilable.

(d) Yes, Sir.

(¢) The matter is under the consi-
deration of NCERT.

Burning of Records of N.C.E.R.T.

9843. SHRI P. ANTONY REDDY :
SHRI G. S. REDDI :
SHRIMATI B. RADHBAI :

Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased to
state :

(a) whether it is a fact that the National
Council of Educational Research and Train-
ing has burnt some records and reports with-
out the knowledge of the academic personnel
who were associated with those works ;

(b) if so, the reasons therefor ; and

(c) the steps being taken to avoid its
recurrence ?

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (DR. V.K.R.V. RAO);
(a) and (b). According to normal prac-
tice, only unwanted records and reports have
been disposed off under the authority of the
Heads of Departments concerned.

(c) Does not arise.

Mini Dredger manufactared by Mangalore
Harbour Project

9844. SHRI RAM AVTAR SHARMA ;
Will the Minister of SHIPPING AND
TRANPORT be pleased to state ;

(a) whether it is a fact that a mini
dredger costing: about Rs. 3.Jakhs has been
manufactured by the officers of the Manga-
lore Larbour Project ;
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(b) whether it is also fact that an impor-
ted dredger costs about Rs. 12 lakhs ; and

(c) if so, the steps that Government
propose to take to manufacture the dredgers
in the country and stop their imports ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
IQBAL SINGH) : (a) The Mangalore Har-
bour Project has fabricated a small dredger
at a cost of Rs.6,12,000.

(b) Itis not possible to make such a
comparison,

(c) Some dredgers have already been
built by indigenous shipbuilding flrms and
some more are on order.

Beri Commission Report

9845. SHRI KANWAR LAL GUPTA :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have made an
inquiry whether the Advocate-General or
any body on behalf of the State Government
gave an assurance in writing or orally to the
Chief Justice of Rajasthan that the Beri
Commission Report will be accepted in to-
to ; and

(b) the reasons for not contacting the
Chief Justice of Rajasthan so fart» find out
the truth ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Accor-
ding to information furnished by the State
Government, there is nothing on record to
show that any such commitment was given
to the Chief-Justice by the Government nor
was any such commitment asked for.

(b) Information is awaited from the
State Government.

Reform M

Expenditure on Examinati

SHRI P. ANTONY REDDY
SHRI G. §. REDDI1 :

9846.
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SHRIMATI B. RADHABALI :

Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased to
state :

(a) what is the expenditure on ‘Examina-
tion Reform Movement’ incurred by the
National Council of Educational Research
and Trading for conducting workshops,
State-wise ;

(b) the States which have conducted
workshops for Paper-setter with the help of
the N.C.E.R.T.;

(c) the States which have circulated the
model Question Papers to to the Schools ;
and

(d) the States which have announced
the dates for implementing the proposed
changes in examination Papers ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.R.V.
RAO) : (a) Workshops for examination
reform have been conducted from the begin-
ning of the project in 1958, and the details
of expenditure for all these years cannot be
readily compiled. A statement showing
the expenditure on the workshops, State-
wise, during 1958-69 is, howsver, laid on the
Table of the Houses [Placed in Library.
See No. L. T.—1208/691.

(b) to (d). The informntion is furnise-
ed in the statement laid on the Table of
the House. [Placed in Library. See

No. L. T.—1208/69].

fafara aredta wmowE & aaaa
& foq saga
9847. =t FreEIAT AYGLY : Fav foveAn

qqT gaw JaT Ao A ITH F FA FLA
fF:

(F) 1 G = faaR uF FEwA
areey & w1 & foyad sweia fafas
FiTdT waTey ¥ qeAmA & fAq S
fear FRT A A WA HT qeqAA
FA & fou sfwam som@m sidw ;

MAY 16, 1969

-the Minister
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Financing of P. R.S. 1. and Free News
and Feature Service by C. I. A.

9848. SHRI JUGAL MONDAL 1 Will
of HOME AFFAIRS be
pleased to state :





